
No. F6/ACPane t 12023-20241 SCI (llA)
New Delhi, Dated 20th October,2022

ltisherebynotifiedthatSeniorAdvocates,Advocates-on.Recordand
Non-Advocates-on-Record (having 10 years or more standing at the Bar as on the

date of notification), who desire to be empanelled as Amicus cunae, may submit

their consent in Foim 'A' appended to this Notice, for being considered for inclusion

of their names in the fresh panel for appointment as Amicus curlae, addressed to

ih. ,nO.t"ignud, in Secl-ion ll A ,[oom No 502, Slh Floor B-Block, nddtli91gt

Aritaing Coirplex Supreme Court of lndia, New Delhi-1 100O,1 (Ph: 011-23115856)

or at the R&i counter No. 17, Opposite UCO gank, Main (old) Building of the

Supreme Court of lndia on or before 14th Novembet,2022;, ,'..

Thosewhoareatreadyinthepanel(2020-2022)mayalso.submittheir
fresh consent in Form'A' afresh.
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The Secretary, Supreme:,:Court Bar Association with a request that this [ay
be disolaved on the Notice Board and uploaded on the website of the Bar

association for the informbtion of the Members of the Bar'

The Secretary. Supreme Court Advocates-on-Record Association with a

,""r".1 irlriti,is mav be displayed on the Notice Board and uploaded on

i[J *"n"it" 
"i 

itre nssociatibn ior the information of the Members of the

The Secretary, Bar Council of lndia'with a request that this may be

uptoaded on the website of Bar Council of lndia'

SUPREME COURT OF INDIA

NOTICE

The secretaries of all state Bar Councils with a request that this may be

uploaded on the website of State Bar Councils'

The Registrar Generals of all High Courts with a request that this may be

uploaded on the website of High Courts'

All the Notice Board outside the Court rooms

All concerned.



FORM'A'

CONSENT

[senior Advocate/Advocate-on-Record/Non-Advocate-on-Record], hereby give my

consentforinclusionofmynameinthefreshpanelofadvocatesforbeing
appointed as Amicus Cu istry.

My releva ntd

.1. NAIM

appended below: ',, ,ill
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4. PLACE(S) OF PRACTICE
LAST TWO YEARS

DATE:

:.

' , :."

SIGNATURE

NAME:

6. LANGUAGE(S) KNOWN

7. ADDRESS OF CONTACT
TELEPHONE NUMBER(S)

B. NAME/ADDRESS OF THE AUTHORISED

PERSON TO WHOM COMMUNICATION
CAN BE DELIVERED


